
 7  Papers  Laid

 (Hind:  and  English  ag
 fn

 pane  ane  nos  :  E-3 ¢  -Tpt  /783,:n  De!  azette
 ganlt  hee  8th  February,  1977
 under  sub-section

 @
 of  section

 733  of  the  Motor  Vehicles  Act,
 939  together  with  an  explanatory
 memorandum.

 (2)  A  statement  (Hind:  and  English
 versions)  showing  reasons  7
 delay  in  laying  the  above  Notifica-
 tion.

 {Placed  :n  Library  See  N»  LT-970/77]
 NOTIFICATIONS  UNDER  ALL  INDIA

 Services  AcT,  1951

 गृह  संत्री  (श्री  चरण  सिह)  प्रध्यक्ष
 महोदय,  मैं  श्रापकी  आजा  से  अखिल  भारतीय
 सेवा  अ्रधिनियम,  i95:  की  धारा  3  की
 उपधारा  (2)  के  अन्तर्गत  निम्नलिखित

 श्रधिसूचनाभो  (हिन्दी  तथा  श्रग्नेजी  सस्करण)
 की  एक  एक  प्रति  सभा  पटल  पर  रखता
 ह्

 (1)  भारतीय  प्रशासनिक  सेवा  (वेतन)
 सातवा  सशोधन  नियम,  i977  जो  दिनाक
 9  जुलाई,  977  के  भारत  के  राजपत्र

 में  अधिसूचना  संख्या  सा०  सा०  नि०
 531(2)  मे  प्रकाशित  हुए  थे।

 (2)  भारतीय  प्रशासनिक  सेवा  (सवर्ग
 में  पद  सनिर्धारण)  ग्यारहवा  सशोधन
 विनियम,  977  जो  दिनाक  253  जुलाई,
 3977  के  भारत  के  राजपत्र  मे  प्रधिसूचना

 सख्या  सा०  स०.  नि०  940  मे  प्रकाशित
 हुए  थे  ।
 [Placed  in  Library.  See  N»  LT-973/77]
 STATEMENT  CORRECTING  ANSWER  TO
 UNSTARRED  QUESTION  No  4874  DATED
 (26-7197,  re  ERECTION  OF  FFRTILIZER
 PLANTS  ON  TH  BASIS  Op  COAL  AS  A  FEED
 SrocK  AND  PAPERS  UNDER  Com-
 PANIES  ACT,  BTC

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  _  FERTILIZERS
 (SHRI  H  N.  BAHUGUNA)  :  I  beg  to
 lay  on  the  Table—

 (x)  A  statement  correcting  the  reply
 gyn

 on  the  26th  July,  7977  to
 nstarred  Question  No  4874  by

 Shri  Ann  Re  P.  Shinde  regard-
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 ing  erection  of  Fertilizer  Plants
 onthe  basis  of  coal  as  a  Feed  Stock.
 Placed  in  Library  See  N\..LT-
 972/77]

 (2)  Acopy  each of  the  following  papers
 ,  (Hina  and  English  vernons) under  sub-section  (1)  of  section

 639A  ofthe  Companies  Act,  7956
 (a)(a)  Review  by  the  Government

 on  the  working of  the  Hindus-
 tan  Petroleum  Corporation
 Limited,  Bombay,  for  the  year
 3976

 3  (b)  Annual  Report  of  the  Hindus-
 tan  Petroleum  Corporation
 Laat

 Bomar
 loner

 ear
 3976  along  with  the  Audited
 Accounts  and  the  comments
 of  the  Comptroller  and
 Auditor  General  thercon

 [Placed  tn  Library.  See  N>  LT-973/77]
 (a)  Review  by  the  Govern-

 ment  on  the  working  of  the
 Bridge  and  Roof  Company
 (India)  Limited,  Calcutta,  for
 the  ycar  7974  है

 (b)  Annual  Report  of  the  Bridge and  Roof  Company  (India)
 Limited,  Calcutta,  for  the
 year  7974  along  with  the
 Audited  Accounts  and  the
 comments  of  the  Com:

 : and  Auditor  General  thereon
 (m)(a)  Review  by  the  Government

 on  the  working  of  the  Bridge and  Roof  Company  (India)
 Limited,  Calcutta,  for  the
 period  from  ist  January,  497§ to  3:8t  March,  3976

 (b)  Annual  Report  of  the  Bndge and  Roof  Company  (India) Limited,  Calcutta,  for  the
 period  from  rst  January,  7975 to  38st  March,  976  along  with
 Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  thereon.

 (3)  Two  statements  (Hind:  and  Eng- lish  versions)  showing  reasons  for
 delay  in  laying  the  papers  men- tioned  at  items  @)  (a)  and  (i) above.

 [Placed  sn  Library.  SeeN»  LT-974/77)
 PAPERS  UNDER  CoMPANIES  ACT  AND  A
 STATEMENT  AND  NOTIFICATION  UNDER EssentiaAL  Commopitits  Act

 ‘THE  MINISTER  OF  AGRICUL- AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  I  beg  to
 lay  on  the  Table—


